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(c) and (d) . Yes Sir. Government's 
position has been explained through exten-
sive briefings by our Missions abroad and 
by the Ministry in Delhi. In general, these 
governments organisations have shown 
understanding of the situation of and have 
expressed confidence in the Government of 
India's cjetermination and ability to deal with 
the situation. 

(e) and (f) . Reportedly, a call was is-
sued by the 32nd session of the constituent 
Assembly of the Muslim World League, 
Makkah, a non - Governmental organisation 
, for economic and political sanctions against 
India if it failed to rebuild the Babri Mosque. 
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[English] 

Assistance to States for Promoting 
Tourism 

2702. SHRI SHIVRAJ SINGH 
CHAUHAN: 

DR. LAL BAHADUR RAWAL: 
SHRI BAlRAJ PASSI: 

Will the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state: 

(a) the financial assistance allocated to 
each state and Union territories by the tour-
ism department during the Seventh Plan 
period; 
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(b) the amount of financial assistance 
provided to each state and Union territories 
during 1991-92 and 1992-93 and the amount 
utilized by them, separately; 

(c) the norms adopted to given more 
assistance to some states in comprison to 
other states; and 

. (d) whether any efforts have been made 
to provide more assistance to those states 
which were provided with less amount dur-
ing the last year? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM ( SHRI GHULAM NABI 

AZAD ) : (a) . Statement -I showing the 
financial assistance given to various States 
and Union Territories during the Seventh 
Plan period is attached -III 

(b) Statements II and III showing the 
financial assistance provided to each state 
and Union Territoriesduring 1991-92 & 1992-
93 ( upto 28th February, 1993) are attached . 

(c) and (d) . The Central assistance is 
extended on the basis of specific proposals 
received from the states Union Territories. 
Such proposals are considered on the basis 
of their merits, inter se priority and availabil-
ity of funds . 
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